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JOINT INSPECTION REPORT OF THE COMMITTEE BASED ON THE
DIRECTION OF HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELH! VIDE ORDER DATED 10-05-2019 IN THE O.A. NO.857 OF 2018
AND ITS M.A. No 1624/2018 IN THE MATTER OF Dr. PENTAPAT!I PULLA RAO
VS UNION OF INDIA AND ORS. HELD ON 24-07-2019 AT POLAVARAM MULTI
PURPOSE PROEJCT, ANDHRA PRADESH.

Background:

The Hon'ble National Green Tribunal, Principal Bench, New Delhi issued
directions on 01.11.2018 and 14.11.2018 in O.ANo.857/2018 &
M.A.No.1624/2018 in the matter of Dr. Pentapati Pulla Rao Vs Union of india and
Ors. The Joint Committee submitted their report on 28.12.2018 in compliance
with the above order. Further, the Hon'ble NGT has heard the matier on
19.02.2019 and  ordered the Joint Committee to re-visit the site and verify the
compliance on action taken report and furnish a fresh report to the Hon'ble NGT.
Further the Joint commitiee made a visit on 24-04-2019 and submitted the report.
The Honourable NGT vide order dated 10-05-2019 asked to verify the claims of
the project proponent and submit the report by 31-07-2019. The commitiee
inspected the site on 24-07-2019 and interacted with the people and also visited

the project area.

Order dated 10-05-2019 in O.A.No.857/2018:

The Hon'ble NGT ordered the Commitiee as follows:

“This Tribunal directed the project proponent to take the necessary remedial
steps in the matter. The committee appointed by the Tribunal was required to
furnish a verification report. Report has now been furnished vide email dated
03.05.2019 by the Andhra Pradesh State Pollution Control Board giving tabular
chart of deficiencies found, action taken by the project proponent and remarks of
the Committee. The Committee has found that several steps are still required to
be taken and indicated timelines which extend up to 30.06.201¢ and required the
project proponent to take further specified action. The project proponent may act
accordingly and report to the Committee”. The committee may furnish further

report on or before 31.07.2019".



The project authority based on the directions submitted their progress report to
Chairman AP Pollution Control Board vide letter No. CE/PIPHW/DCEZ/AEE
(TYO.ANGC.857/F-NGT/278M, Dt.16.07.2019. (Copy enclosed as Annexure - A)

Based on the directions of Hon'ble NGT, the organizations were requested to
nominate their representatives vide A.P. Pollution Control Board
Lr.No.529/APPCB/VSP/ELR/Polavaram/2005, D1.22.04.2019. Accordingly,
following four member Joint Committee visited the Indira Sagar Polavaram
Multipurpose Project on 24.07.2019:

1. Dr. M. Madhusudanan, Scientist (E) & (Regional Director, Chennai),
Central Pollution Control Board, Regional Directorate, Bengaluru.

2. Br. C. Palpandi, Scientist “C", MoEF&CC, Regional Office, South
Eastern Zone, Chennai.

3. Sri B. Siva Prasad, Joint Chief Environmental Engineer, APPCRE,
Vijayawada.

4. Sri Mutyala Raju Revu, IAS, Collector and District Magistrate, West

Godavari District.

About the project:

The Environmental Clearance (EC) to the proposed project has been accorded vide
Lr.No.J-12011/74/2005-[A.1, Dt. 25.10.2005 and subsequently, revised in the year
2009 vide MoEF&CC Lr.No.J-12011/74/2005-1A1, Dt.09.03.2008. Consent for
Establishment (CFE) was accorded by the A.P. Poliution Control Board vide Order
No. 529/APPCB/VSP/ELR/Polavaram/2005, Dated 18.10.2005. The ftolal land
requirement for the project is 46,060 hectares comprising of 3278 Ha of Forest Land.
Forestry Clearance (FC) for the diversion of 3731.07 Ha. (3473 Ha. notified Forest
Area plus 258.07 Ha. deemed Forest Land) has been obtained from the MokF&CC
vide letter No.8-123/2005-FC, Dt.28.07.2010. Further, requisite permission / NOC
has been obtained from the Standing Committee of National Board for Wildlife (3267
Ha FC Land) vide Lr.No.F.NO.8-3/2002 WL-I(pt), Dt.06.07.2006. Additional land of
203 Acres in Moolalanka of Polavaram Village has been acquired by the Staie of
Andhra Pradesh vide Notification 2016 as per the provisions of the Right to Fair
Compensation and Transparency in land acquisiton and Re-habitation &
Resettlement Act, 2013 and handed over to the project proponent for the purpose of

dumping of muck and is being in use. Reportedly another 87 Acres in adjoining area
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has also been acquired for the muck disposal purpose. Project Authority has not
made available the documents relevant to the permissions obtained from MoEF&CC,
Gol for the additional fand acquired and they have indicated that since this land is
part of the project area, the original EC shall suffice. The Commitiee also held
discussions with Forest Officers and it appears that the Papikonda National Park is
located at around 8 Kms. from the Moolalanka dumping site. It is also learnt that
Eco-Sensitive Zone around the Papikonda National Park yet to be notified. The
project is intended to provide irrigation faciliies to 2.91 Lakh hectares in
Visakhapatnam and East Godavari Districts under Left Main Canal and West
Godavari and Krishna Districts under Right Main Canal. Further, it also comprises of
generation of Hydel Power of 960 MW and 80 TMC diversion of Godavari water to
River Krishna for stabilizing the existing command and Prakasam Barrage and fo
provide drinking water facilities to 540 enroute villages together water supply to
Visakhapatnam City and to industries enroute. Odisha and Chattisgarh state, 5 TMC
ft. and 1.5 TMC ft. of water respectively be lifted from the pond of Polavaram Project.
Reportedly total 1,93,350 persons are likely to be affected by this proiect, out of that
1,75,275 in Andhra Pradesh and 6,319 persons from Odisha and 11,766 persons
from Chattisgarh. The project activity commenced in the year 2005-2006. As per the
information of project Authority, total expenditure incurred is Rs.15,205.53 Crores
and cost of the project as per 2013 -14 price level is Rs. 57,940.86 Crores.

Present status of the project:

As informed by the Project Authority, the project construction work staried during
2005-06 and present progress of Polavaram Head Works is 58.45%, Left Main Canal
is 62.69%, Right Main Canal is 91.69%. The overall progress sc far made in the
project is 67.01%. The excavation of works reportedly compieted around 86.65%. It
is reported that the quantities were revised during January, 2019 and got it approved
in May, 2019, hence, certain figures are changed subsequently. It is reported that

from June, 2019 onwards the activities are slow down considerably.

Joint Inspection:

The Joint Committee assembled at the project guest house “Sujala Guest House” on
24.07.2019. The Committee had an interaction with the represeniatives of the

applicant (farmers & residents nearby project area) tc explain the issues and

grievances. Three representatives narrated their issues before the Commitiee and
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also submitted one representation. The Committee also had a preliminary meeting
with the project authorities and reviewed the progress on implementation of re-
verification repot of the joint commitiee dated 25.04.2019 (Copy enclosed as
Annexure — B) and action taken report of Project Authority. Further, the Committee
re-verified the action taken report submitted by the project authority along with the
representatives of the applicant and project proponent. The Committee made a visit
to project area inter alia including Kademma Canai, Dumping sites (D1, D2, D4, D5,
D6), BC Colony. However, due io prevailing monscon in the area, and not
approachable by road, the Moolalanka Dump Yard could not be inspected. The
Committee inspected and interacted with the BC Colony people for assessing field

conditions.
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Observations of the Committee:

o The Committee while reviewing the progress expressed displeasure in the
progress made by the Project Authority in implementation. However, the
progress submitted by project authority as on 24.07.2019 is attached.

e The Committee deliberated on the issues of declaration of Eco Sensitive
Zone, as Papikonda National Park. The representative of the Forest
Department, Sri P.Rama Krishna, IFS, Andhra Pradesh clarified that Gol,
MoEF&CC, Wildlife Division, New Delhi directed to re-submit the proposals
which was submitted earlier by the GoAP vide letter dated 03.11.2018. (Copy

enclosed as Annexure - D).

e The issue of Environmental Clearance (EC) related to additional land
acquired by the Project Authority as per the provisions of the Right to Fair
Compensation and Transparency in Land Acquisition and Re-habilitation &
Re-settlement Act, 2013 was also discussed. The Committee again stressed
that the project authority shall provide necessary documents showing that the

additional land acquired is part of the project area.

e The Committee suggested to Project Authority to file additional affidavit
directly to Hon’ble NGT before the due date with further progress.

(3 & ﬁf{-”«%ﬂ W@%\L_____-
Dr. M. |

B. Siva Prasad, adhusudanan, Scientist (E),
Joint Chief Environmental Engineer, & (Regional Director, Chennai),

APPCB, Vijayawada Central Pollution Control Board,

Regional Directorate, Bengaluru.

\ \ ~e QU =
(. Panzanty, ' WW

Dr. C. Palpandi, Scientist “C”, Mutyala Raju Revu, IAS,
MoEF&CC, Regional Office Collector and District Magistrate,
(South Eastern Zone), Chennai West Godavari
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Amnex- A

rtment
Water Resources Depa
Government of Andhra Pradesh

To
e The Member Secretary,
e i i Polavaram Irrigation Project Authority,
R Krishna Godavari Bhavan,
FEAIN E HO.No.11-4-648, (1 Floor), AC Guards,
Folzsnant HYDERABAD-500004.

I stter No.CE/PIPHW/DCE2/AEE (T/0.ANO.857/F-NGT/ 97¢™ Dt 1£.07.2019.

Sir, ,
Sub:- Polavaram Trrigation Project- Hon’ble NGT- O.A. No.857 of 2018- Tribunal
- - Order dated 10.05.2019- Comphance Report- Report of 4 member Joint

inspection committee — Compliance of the recommendations in the report-
furnished- Reg.

Ref:- 1. 0.ANo.857 of 2018.
2.Hon’ble NGT Order dated 01.11.2018in 0.A.N0.857 0of 2018
3. APPCB, Vijayawada Lr No. 12/ APPCB/Legal/NGT Delhi/201 g

Dt. 26.12.2018.
4. Superintending Engineer, PIPHW Circle, Dwim Lr.No. SE/PIPHW/
OT-1/AEE-1/CSIS (NGT)/V0l.5/159-M Dt.06.03.2015.
5. Hon'ble NGT Order dated 10:05.2019in O.ANo.857 of 2018
‘6. Superintending Engineer, PIPHW Circle, Dwim Lr.No. SE/PTPHW/
OT-1/AEE-8/CSIS (NGT)/Vol.5/419-M Dt.10.07.2019.
-$583-

In compliance to the Hon’ble NGT Order 2n%ited in O.A.No.857 of 2018, the 4
member Joint inspection committee visited the Polavaram Irrigation Project site on

. 11.12.2018 and a copy of recommendations communicated to this office through

APPCB in the reference 3 cited. Thf; Superintending Engineer, PIPHW Cirele,

Dowlaiswaram submitted the Action taken Report for implementations of the

recommendations of the 4 member Joint inspection committee to the Member Secretary.
PPA, Hyderabad vide reference 4 cited.

After that, for the second time, the committee again visited the PIP site on
25 04.2019 and suggested some remarks/recommendauons As per the Hon'ble NGT
‘ th

: Order 57 cited, the Superintending Engineer, PIPHW Circle, Dowlaxswaram has

submitted the further Action taken Report for lmplementattons of the recommendations
cof the commnttee

12 | Scanned by CamScanner




. . N - ntll
I herswith submit the copy of the Compliance of the recommendations o | e

‘ actlon
shove subject matter for favour of :nformation and taking further necessary

Encl: Compliance of the recommendations by four

Member team op NGT 0.AN0.857 of 2018 .
' ~ Yours faithfully
Sd/-B.Sudhakara Babu
16.07.2019
Chief Engineer,
PIP HW Unit,
Polavaram.

?ﬁCapy submitted to the Chairman, AP Pollution Control Board, Vijayawada.

Copy submitted to the Engineer-In-Chief, Polavaram Irrigation Project, Dowlaiswaram.

§d/-B.Sudhakara Babu
16.07.201%9
Chief Engineer,
PIP HW Unit,
Polavaram.

e s

Rty ﬁ 1l
upermtendmg Engihee
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The Froject Authority shall
immediately prepare an action plan
regarding feasibility of utilizing the
excavated material within the Project
area and the feasibility of using the
land already demarcated near the "O"
paint, _

Excavation maleral 1S used in - the
conetruction of coffer dam, ECRF dam, roads
and other embankments works.  Crushed
sione material is used for concrete works.
Transport of utilizing excavated materiai at
"0" point is not feasible as transportation of
material has to be passed through thickly
popuiated area of Polavaram
vilage as per Mhe Project  authority.

Progress and quantity cf re-utilization of
muck 1o be submitted every month.

Al the Usefufexcavated material from the Polavaram
Project Dam araa is used in the construction of Coffer
Dams, ECRE Dam, Roads, and other embankment
work, Crushed. Stone material obtained from Rock
Excavation is.used for concrete works. The works of
ECRF Dam Gags 1.2 and 3 will be aken up in the
next season, The progress and quantity of reutilization
of muck will ba"sibmitted accordingly.

H

Projact Authority made the
commitment and assured beforz the
Cammitiee that henceforth fe., 11-12-
2018 onwards dumgping of mucks will
| not be done rear the BC colony area.
JOQ_U{ of commitment is annexed as

YT

| Annaxure-"C

No durnging of muck was observed at BC
colony area as commitied earlier.  The
prograss as suggested in peint No. 2 may be
completed and reporiad.

Dumping activity near ine B.C Colony area has
stopped since 14-12-2018. It is to further submit that
no further dumping will be allowed in this area
n is also started in this B.C colony

ih
~

d.ﬂ:m project au
qu

crity shall regularly
carry cul air quality monitoring in line

|

?M_& jational Ambient Air Quality
i Monltoring  Progrzmime  and submit
,‘.‘mmo;m to MOEF & CC/APPCE.

Commitiee 15 ©

has to be increassd A
started at B.C.
villages.

The progress appsars
comprenansive AAQM
May 2015

arrangemsanis to

to be slow.  The
to be submitted by
present makeshii
ntinus. ATR 30-08-2019.

o]
]
]
3

Hois to submit that a study of comprzhensive
monitoring & Assessment of Air & Water Quality
Noise levels Js: being entrusted to Mis NEERI
Hyderabad. nﬁ‘mmmmmm to that effect have submitled to

8445

5 Lakhs per ancum.

+
i Orders arg

gavernment. Meanwhile, Ms NEERI,
roject.
avour of

, for Ra.
awaited from
Hyderabad have conducied the AAQM in ihe

0 :

Copy © enclosed for
information.
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Report on Preliminary Studies

Assessment of Ambient Air Quality at Polavaram, W.G.Dist, Andhra Pradesh

Sponsor

Sponsor: Water Resources Department, Govt. of Andhra Pradesh
or
Executive Engineer (FAC), P.L.P.H.W. Diva. No. Il Polavaram

CSIR-National Envirenmental Engineering Research Institute
{Council of Scientific and Industrial Research}
Hyderabad Zonal Center {HZC), HCT Campus, Hyderabad

May 31, 2012




1.0 Preambie

The Dolavaram frrigation Project is a multipurpose terminai Project across fiver
Godavarl near Polaveram Village about 42 Km on upstream of Godavari Barrage,
Dowlaiswaram. The Project envisages lrrigation nenefits tc an extent of 7.20 Lakh Acres for
the up land areas of East Godavari & Visakhapatnam Districts under left main canal {181.50
Km} and West Godavari & Krishna Districts under right main canal (174.00 Km) and
generating of 980 MW of Power. In addition 10 irrigation benefits 80 TMC of water is

proposed fo be diverted to Krishna River and supply of 23.44 TMC of drinking water f¢
Visakhapatnam.

The construction Polavaram Project is laken up after obtaining all the statutory
clearances from the varicus ministries of Government of India. The environmental concermns
during the constructicn forms the part of the Environmental Impact Assessment report and
oniy after considering all such impact and is mitigation measures, the Ministry of

Environment & Forest has granted clearance {0 the project on dt 25.1 0.2005.

All the environmental safe guards are bsing implemented at site while doing the earth
work excavation as well as dumping of excavated soils. The dumping yards are common
faatures of any construction project which itself is a standard practice of minimizing poliution.

Adeguate arrangemenis i.e wetting of Roads are made to avoid dust pollution.

The status of compliance with the conditions specified in the clearances ie., Ar
Quality Monitoring Test Reports, Noise Level and Water Quality Tests Reporis have to be
submitted to the Ministry of Enviconment and Forests, Government of india and APPCB,
Yijayawada.

In this contexi, Executive Engineer (FAC), P.LP.HW. Divn. No. lil, Polavaram
approached CSIR-NEERI|-Hyderabad Zonal Centre to take up the Environmental Quality
Monitoring in and near Polavaram dumping site to know the actuat scenario at this location
and ic suggest any mitigative measures if required.

Sased on the technical discussions and site visit by CSIR-NEERI scientists and the
information provided by Executive Engineer (FAC), P.LP.HW. Divn. No. {ll, Polavaram, an
environmental monitoring and assessment study w.r.to preliminary study on ambient air

quality is proposed with the following cbjectives and scope of work.

2.0 Objectives

« To monitor ambient air quality (AAQ) at appropriate locations surrounding Polavaram
dumping site during May 2018.

v
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3.0 Scope of Work
The monitoring of ambient air quality (AAQ) at appropriate locations surrounding
Polavaram dumping site was carried cut during May 2018, The scope of the work is as given
below:
e ldentification of monitoring locations for air pollutents sampling based on local

meteorology, land coverftopography and cther available information/charts.

« Five ambient air quality (AAQ) monitoring stations will be established and 24 b
sample collection will be done for the following parameters: Particulate datier {size
less than 10 um or PMso), Particuiate Matter (size less than 2.5 um of Phbs),
Sulphur dioxide (SO.), Nitrogen dioxide (NO;), Ozone (O3), Carbon monoxide {0,
Ammenig (NH;), Benzene, Particulate metals like lead (Pb), Arsenic (As) and Mickel
(Ni) and particulate associated Benzo-alpha-pyrene (BaP), as per Nationa! Ambient
Air Quality Standards (NAAQS) Criteria by Central Poliution Contro! Board (CPCE),
New Dethi.

s Collection of hourly meteorological data comprising wind speed, wind direction,
temperature, relative humidity, cloud cover, sclar insolation and rainfall (from
secondary data sources or from nearest IMD station).

4.0 Ambient Air Quality Study
41  Design of Ambient Alr Quality Monitoring Network

The studies on air environment consist of assessment of existing stafus of ambient
air quality and collection of metearological data 1o defineate the baseline status of the region.
Representative selection of sampling lecations is primarily guided by the topography and
micro-meteorology of the region. A methodically designad ambient afr quality monitoring
network -covering 5 sampling locations was designad within the & km study zrea with
dumping yard as canire.

The ambient air quality status in the study area during May 2018 {summer season;
is carried out by sdlecting 5 locations using network design criteria and monitoring was
carmied out =s per CPCB guidelines. The sampling locations were presenied in Tabls 1. The

iocations of air quality monitoring in the study area are shown in Fig. 1.

4.2 Micrometeorology

Meteorological data of wind speed, wind direction, temperatura and rejative humidity
were collected from nearest Meteorclogical Station (Nidadavolu, WG Dist., AP} from
Climatological Tables of India Meteorological Department. The predeminant winds are from
S, SW, Se and W directions. The wind speed has been observed in the range of 0.5 - 5.0
m/s.. Ambient temperature varied between 28.7 - 38.5°C during May, while the relative

humidity was observed in the range of 53-74%.
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4.% Arnbient Alr Guality Status

Five Ambient Air Quality (AAQ) monitoring stations were established on 24 hrly basis
sample coliection for Particulate Matter (size [es8 than 10 uym or PMag), Particulate Matter
(size less than 2.5 UM OF Phiss), Suiphur dioxide (S0,), Oxides of Nitrogen (NOx), Hydregen
Suiphide (25} and Ammonia (NHz). Ozone {Og) and Carbon Monoxide (CQ) on 1 hrly basis
2 Benzene and Voialile Organic Carbons (VOCs) as spot concentrations were ._m_onitored.
The technigues/methods used for menitoring and analysis of air quality paramete_rs__a're given
in Table 2. The daia collected was subjected to statistical analysis ke minimum, hﬁa_ximum,
average and standard deviation. The observed ambient air quality data within the study area
s given in Tables 3. The parameters wers analyzed foliowing standard ‘methods and
concentration levels were compared with National Ambient Air Quality Standards (NAAQS)

(IR =

srescribed by Central =ollution Conirol Board {Annexure 1. Status of individual parameter is

deseribed in the following sections:

4.3.1 Particulate Matter
~he Z4hourly minimum-maximum yalues and average PMyo and PM, 5 concentrations

=t 5l the sampling locations are given in Table 3. Erom Table 3, it is observed that the
average PNy and Pl s concentrations Jaried between 110 - 164 ug/m® and 52 - 101 pg/m®
respectively within the study area and found shat the average Pil,o and PMzs concentrations
sre exceading ihe NAAQS (PMy, - 100 ug/m®, PMgs - 60 ug/m®) at all ambient air quality
losations, axcept at Triven Office and Police Check Post w.ric PM,s values. The higher
vaiues of particulate matier (PMiyg and PMzs) in terms of maximum concentrations in the
siudy area may be due to the ongoing dumping by trucks and unpaved roads. Also the
higher values of particulate matter may be due to dry atmaspheric conditions and moderate

1o strong winds in the area.
4.2.2 Gassous Pollutants
Seifur dioxide and Oxides of Nitregen

The average concentrations of SO, and NOx are found to be varying within the
ange of 2 - 4 pg/m® and 5 - 8 ug/m® respectively within the study area (Tabie 3) and the

-

levels of of S50, and NGy, were onhserved well below NAAQS (80 ug/m®).

Arnrnenis

Atrnoscheric ammonia (NHs) is a pollutant which is highly soluble in water, its major
¢ink in the atmosphers Is by wet deposition. The residence time of ammonia in the fower
level of the aimosphere is & few hours, though in the calm environment it may exist for
weaks, Ammonia s the major base cresent in the atmosphere and is therefore important in
neutralizing acidic species such as $0,, H,8C., HNO; and HCL To assess the levels of

&
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ammenia in air, samples were collected by passing air through absoring media and analyze
by wet chemical methed. The average concenirations of NH; are found to be varying within
the range of 27 - 41 ug/m® within the study area (Table 3) and these values are well within
the NAAQS (400 pg/m®).

Czone

Ozone (Os) is a secondary air poliutant formed by photochemical reacticns involving
NOx and VOCs, mainly hydrocarbons. In the presence of solar radiation, nitrogen dicxide
(NO,) dissociates to form nitric oxide (NO) and an oxygen atom (O}, Os Is then formed by Of
reacting with the oxygen atom (O). However, when hydrocarbens are oresent, NG is
converted to NO,, thus leaving little NOx to react with Os. This reaction leads tc & build-up of
O, in the atmosphere. Sources of NO, and VOCs are primarily arthropogenic, generatly

produced during combustion processes from automobile emissions and induslrial activities,

To assess the levels of ozone in air, samples were collected by passing air through
absorbing media during day time (1000-1800 h) assuming ozone production ocours in ths
presence of solar radiation, NOx and VOCs. The samples were analyzed by wet chemical
method. The average concentrations of O; are found fo be varying within the range of 5 - 43
ug/m?® respectively within the study area (Table 3) which were below the NAAGS (1 h avg.
180 pg/m®).

Carbon Monoxide {CO}

Carbon monoxide is a colorless and odourless gas. it is formed when subsiances
containing carbon are burned with an insufficient supply of air. The combusiion of fugls such
as petrol, gas, coal and wood generate carbon monoxide. Gas and wood used for cooking and
heating in appliances like stoves and barbecues add to such gmissions. Apart from i, molor
vehicles are also one of the main sources of carbon monoxide pollution in urban and sub-
urban environment.

The concentrations of CO measured as 1 hrly averages are found ¢ be ranging from
0.19 to 0.22 mg/m® in the study area (Table 3) and the values are found to be less than

NAAQS (1 hr. avg. 4 mg/m®).

Benzene
The spot concentrations of Benzene are observed (o be helow deteciabie im

(BDL) within the study area and are well within NAAQSS (Table 3).

L

=
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Air Sampling Locadans

o Dumpyard Statting Point

Fig. 1 Alr quality moniioring

locations within the study area.



Table 1 Details of AAQ Sampling Locations during May 201

i85

Sr. No Sampling Location Latitude Longitude
1. Irrigation Quarter Nt7°15 081 E 8138 24T
2. BC Coleny N17°15 08.4" E 81°38 23.3"
3. Triveni Office N 17°18 287" E 31°31 10,47
4. Police Check Post N 17°18 247 E51°38 58.5
5. cwWC N 1718 05.2" E 81°38' 48"
Takle 2 Technigues Used for Ambient Air Quality Monitoring
Sr. No. Parameter Monitoring Technigue
1. Particulate Matter size < 10 Gravimetric
microns or P4
2. Pariiculate Matter size less Gravimetric
than 2.5 microns or PMos
3. Sulphur Dioxide (SO.) FPA Improved Wesi and Geaks Method
4. Oxides of Nitrogen (NOy) Wodified Jacobs-Hoechheiser Method
5. Ammonia (NH;) Nesslers Method
8. Ozone {Os) L Photometric method
7. Carbon monoxide (CQ) Quest CC monifor
8. Benzene Benzene Analyzer J




Table 3 Ambient Air Quality during May 2018

—
‘ b
{ s, l Location ; PMse \ PMas S0, Noxn NH; 0 CO | Benzene
P Me ‘ Rame L i zgim’ ughm® pgfm® ygfm® “uglm® mgim® ugm®
| C zabr 24 b 24 hr 24 hr 24 hr 1 hr 1 hr Spot
} p l lerigation 134412 401:24 4ad 822 3016 62 0.21 BDL
Ch L guarter (121-143) | (77-125) | (&-8) (5-8) (18-48) | (49 :

| !
. e g | EBE1S | 5316 422 51 41219 329
|z | BOColony | ganos) | (4263) o5 | (56 | (27-54) | (2539) 020 | BBL
‘ . Triveni 110544 54210 322 521 2710 24130 0.22 8oL
3 omee | 47182y | 4488 | (29 (5-6) (15-37) | (2-78) ‘
L | i
; |
| . | Folice Check | 184217 525 44 50 3024 4317 0.21 BDL
p Post 145178 | (46-86) 1 (29) (5-5) (15-58) | (23-53) :

| \ = 5 3 26-8
Pl g 18018 515 220 0 13 -
s CWE | perry l cees) | @2 | (65 | (2034 | (21-32) ote | BOL
5 NAADS P 1D 80 30 80 400 180 4 5

L
Wete: The 24 hriy averages concentrations of pariiculate matter and gasecus pollutants are reported
25 Avg. & 5.0 (Minimum - Biaximum}

=04 - Below Delectable Limit

who
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Mational Ambient Afr Quality Standards —- 2008

Anpexure -

i
i

8. No. | Poliutant Time Concentration in Ambient Alr {
Weighted fndustrial, Esvlogically iethods of Measurement
Average Residential, Sensitive Area
Rural and other | {notified by
Area Canfral
Government;
{1 2} (3) ] & &
1. Su}p!;ur Dioxide (SO2), | Annuai ® g0 20 -improved west and Casgke
pgm
24 Hours ™ 80 80 -Uttraviolet flucrescence
2. Nitrogen Diu;cide Annual * 40 30 -Modified Jacob & Hochheiser
{NOx}, pg/m {MNa-Arserite)
24 Hours 80 8C -Cherniluminascence
3. Particulate Matter (Size | Annual * 60 80 -Gravimetric
less than '!Ep yre) or
PM fm N
1oHg 24 Hours = 100 100 -TOEM
- -Beta atienuaiion
4. Particulate Matter (Size | Annual * 4G 43 -Gravimeric
less than 2.35 pmy or
PM frm T
2508 24 Hours ** 80 80 -TOEM
-Beta attenuation
5. Ozone (Os) pg/m® 8 hours ™ 100 100 -UV photometric
1 hour™ 180 180
-Chemiluminegscence
- Chemical method
8. Lead (Pb) pg/m® Annual * 0.50 0.50 -AAS/CF method after
sampiing on EPM 2000 oy
equivaient Elter paper
24 Hours ™ 1.00 1.60 -ED-XRF using Teflon filter
7. Carboan Monoxide {(CO) | 8 hours ** 02 0z -Non Dispersive Infrared
mg/fm Speclioscopy
1 hour * 04 04
8. Ammonia (NHs) pg/m® | Annual * 1C0 160 -Cherniluminescence
24 Hours ™ 400 £00 -indaphenc! bise method
G. Benzene (CsHa) wg/m® | Annual © 05 0s -Gas chromatography based
confinuous analyzer
- Adsorption and Desorplion
followed by GC analysis
10. Benzo Pyrene (BaP) - | Annual ™ 01 01 -Solvent extraciion followed
particulate phase only by HPLC/GC analysis
naim® .
i1 Arsenic(As} ng/m® Annual * 05 05 -AASHCP method afier
sampling on EPM 2000 ar
eguivalent filter paperl
12. Nickel(N) ng/m® Annuat * 20 20 -AASHCE method after

sampling on EPM 2000 or
aguivalent fller paper

*

Annual anthmetic mean of minimum 104 measurements in a year taken twice a week 24 hourly #t uniform intervals

= 24 hourly or 8 hourly or 01 houriy monitored values as applicabie shall be complled with &% of the fime In 2 vear. 2%
of the time they may exceed the limits but not en two consecutive days of monitoring

u
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- JOINT INSPECTION RTEPORT OF THE COMMITTEE BASED ON|THE

DIRECTION OF HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI VIDE ORDER DATED 19-02-2019 IN THE O.A. NO.B57
OF 2018 AND ITS M.A. No. 1624/2018 IN THE MATTER OF Dr. PENTAPATI
PULLA RAO Vs UNION OF INDIA" AND ORS. HELD ON 25-04-2019 AT
POLAVARAM MULTI PURPOSE PROEJCT, ANDHRA PRADESH.

‘Background:

The Hon'ble National Green Tribunal, Principal Bench, New Delhi issued
directions on 01.11.2018 and 14.11.2018 in O.A.No.857/201 &
M.A.No.1624/2018 in the matter of Dr. Pentapati Pulla Rao Vs Union of India
and Ors. The Joinl Committee submitted {heir report on 29.12. 2018 in
comphance with the above order. Further, the Hon'ble NGT has hearrL:I the
matler on 19.02.2019 and ordered the Joint Commillee to re-visit the site and

verify the compliance on action taken report and furnish a fresh report to the

Hon'ble NGT.

Order dated 19.02.2019 in 0.A.N0.857/2018:

The Hon'ble NGT ordered lhe Commillee as follows:
as\We are of the view that steps to meet the above observations; are

necessary to be taken to remedy the deficiencies noticed by- the

Committee.

Let the project proponent Polavaram Project Authority, take necessary
steps in the matter within one month and submit a compliance report trL the
Committee, through the nodal agency i.e. the APPCB. The said report may

be considered by the Committee and after re-verification, a fresh repoit be

furnished to this Tribunal by e-mail at ngt.filing@gmail.com. i
It is made clear that if there any default remains un-remediated b\J the
project proponent, the project proponent may be liable to .pay
compensation for damage to the environment. On this aspect also; the
Committee may take its recommendations”.

A.P. Pollution Control Board based on the joint inspection dated 11.12.2018,
issued directions o Polavarém Irrigation Project vide Order No.129/ APPCB/ UH-
I/ TF/ ELR/2018-1942, D127.02.2019 lo comply with the observations.
Further, based on NGT order, as per the APPCB letter No12/API{’CB/
Legal/NGT Delhi/2018, DL.26.12. 2018 directed the |Polavaram Project Authorliy

(o submit the compliance to the action taken reportl Accordmgly the Polavaram
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" Projecl Authority vide Er.No.SE/PiPW!Oﬁ!AE—HCSES (NGT) Noi,ﬁﬂ‘ﬁgmi\m
Di.06.03.2019 has submitted lhe aclion taken repaort (o the Member Secrefary,
A P. Pollution Control Board, Vijayawada (Annexure -A}.

Based on lhe directions of Hon'bie NGT, the organizations were requested (o
nominale their representalives  vide AP, Pollution Control Board
Lr.No.528/APPCB/NVSP/ELR/Polavaram/2005, D1.22.04.2019. Accarc}.%ngiy,

fpliowing four member Joinl Commillee visited the Indira Sagar Polavaram

Mullipurpese Project on 25.04 2019

1. Dr M. Madhusudanan, Scienlist (E), (Additional Direclor), .Central
Poliution Control Board, Regional Directorate, Bengaluru. ‘

2. Dr. C. Palpandi, Scientist "C", MoEF&CC, Regional Office, South
Fastern Zone, Chennal.

3. Sri B. Siva Prasad, Joint Chiel Environmental ngineer, APPCE,
Vijayawada.

4. Sri Pravin Kumar, 1AS., Collector and District Magislrate, \Wesﬁ

Godavarl, Eluru.

About the project:

The Envircnmental Clearance (EC) to the proposed project has bean accorded
vide Lr.No.J-12011/74/2005-1A.1, Dt. 25 10.2005 and subsequently, revised in the
year 2008 vide MoEFA&CC Lr.No.J-12011/74/2005-1A1, D1.09.03.2009. Co;sent
for Establishment (CFE) was accorded by the A.P. Pollution Control Board vide

. Order No. 529/APPCBNSP/ELR/Polavaraml2005, Daled 18.10.2005 The total

"__;.land requirement for the project is 46,060 hectares comprising of 3279 Ha of

_ " Forest Land. Foreslry Clearance (FC) for the diversion of 3731.07 Ha. (3473 Ha.
. notified Forest Area plus 258.07 Ha. deemed Forest Land) has been obtained
' from the MoEF&CC vide lelter No.B- 123/2005-FC, D1.28.07.2010. Furiher,

-+ requisite permission / NOC has heen oblained fram the Standing Commiltee of
- National Board for Wildiife {3267 Ha FC l.and) vade Lr.No.F.NO.6-3/2002 WL~

: l(pt) DL.06.07.2006. Additional land of 203 Acres in Moolalanka of Polavaram
" Village has been acquired by the State of Andhra Pradesh vide Naolification 2016

" as per the provisions of the Right to FFair Compensatlon and Transparency in

land acquisition and Re- habitation & Resetllement Act 2013 and handed over (o

- . the project proponent for the purpose of dumping of muck and is being in use.

Reportediy another 87 Acres in adjoining area has also been acquired for the
muck disposal purpose. Project Autharity has not made available the documents
relevant to the permissions obtained from MOEF&CC :Gol for the additional land

acquired and they have indicaled that since this land is part of the project area,

21 i o o
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{he original [zC shall suffgce. The Commiltee alse held discussions wilh F’j"oresi
Officers and it appears that lhe Papikonda National Park Is localed at around &
Kms. from the Mooclalanka dumping sile. It is aiso learnt that co-Sensitive Zone
around the Papikonda National Park yet to be nolified. The project is intended to
provide Irrigation facilities fo 2.91 Lakh hectares in Visakhapatnam andl East
Godavari Districts under Left Main Canal and West Godavari and Krishna
Dislric:rs under Right Main Canal. Further, it also comprises of generaiibn of
Hydel Power of 980 MW and 80 TMC diversion of Godavari water to River
Krishna for stabilizing the exisiing command and Prakasam farrage and 1o
provide drinking waler facilities 1w 540 enroute vilages together water supply o
Visakhapatnam City and to industries enroute. Qdisha and Chatfisgarh state, &
TMC ft. and 1.5 TMC ft. of water respectively be lifted from lhe ponld of
Polavaram Projecl. Reportediy total 1,893,330 persons are likely lo be affected by
this project, oul of that 175275 in Andhra Pradesh and 5,314 persans from
Odisha and 11,766 persons from Chanisgarh.fThe nroject aclivity commencfed in
the.year 2005-2006. As per the information of project Authorily, intal expendiiure
incurred is Rs.15,205.53 Crores and cost of the project as per 2013 -14 price

level is Rs. 57,040.88 Crores.

. Present status of the project:

As infarmed by the Project Authority, the projeict construction worl started during
2005-06 and present progress of Polavaram Head Works is G1.52%, Left Main
Canal is 70.59%, Right Main Canal is 90.99%! The overall pregress so far made
in the proiecl is 69.40%. The excavation of w:'orks reportedly completed arbund

84.80%.
Joint Inspection ON 25.04.2019; |

Tie Joint Commitiee assembled at lhe project guesl house "Suyjala Guest i--EoUse“
on 25.04.2019. The Commiltee had an interaction with the reprasentatives of the
applicant (farmers & residents nearby project area) to explain the JSSLzesiaewd
grievances. Three represenlatives narrated their issues before the Commitlee.
The Committee also had a preliminary meeting with ihe project authorities and
discussed the progress on implementation of aclion faken report. Fuﬁher,‘ the
Commitlee re-verified the action taken report submitted by the project authority
along with the representatives of the app!iéant and project proponent. ‘The
Commiliee made a wvisit to project area inter alia including Kademma Canal,
Road cracks developed, Dumping sites (D1, D2, D4, D5, D6), BC Colony,

Mooialanka Dump Yard and Yard to be acquired near Moolalanka dump séie,j
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o The Commitiee further recommended Ihal the Polavaram Project Auti'\oz*%ﬂy shall

submit the ATR in detall to Nodal agency, AFPCH.

The environmental compensation issue was also deliberaled on liy the

Commiltee during the re-verification visit. Taking into consideration of the

observations of the Joint Commiliee and commitments made by the project

authorily, 1L is opined that compensation part shall be considered further based

on the progress and monitoring results.

£ LRz

A.Siva Prasad,
Joint Chief Environmental Enginesr,

APPCH, Vijayawada

: Q:)//W//f ,
Dr,é.l-zalpancn,/ﬁlganiisl "Gt
McEF&CT, Regional Office

(South Caslern Zone), Chennai

N

Or. M Madhusudanan, Seientist (),

Cerlral Pollution Control Board,

Regional Directorate, Bengaluru.
|

Pravin Kumar, |AS,

Collecior and District Magislrale,

West Godavari, Eluru.
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Annex —’C'.

Report on Preliminary Studies

Assessment of Ambient Air Quality at Polavaram, W.G.Dist., Andhra Pradesh

Sponsor

Sponsor: Water Resources Department, Govt. of Andhra Pradesh
or
Executive Engineer (FAC), P..P.H.W. Divn. No. lll, Polavaram

CSIR-National Environmental Engineering Research Institute
(Council of Scientific and Industrial Research)
Hyderabad Zonal Center (HZC), IICT Campus, Hyderabad

May 31, 2019
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1.0 Preamble

The Pofavaram Irngatuon PrOJect rs a mu!t:purpose termrna! Progect across river
Godavari near’ Polavaram- Vaf!age about” 42 “Km'on upstream ‘of “Godavari Barrage,
Dowlaiswaram. The Project envasages Errlga‘tron beneﬁts to an extent of 7.20 Lakh Acres for
the up land areas of East Godavari & Vlsakhapatnam Drstncts under ief’r main canal (181.50
Km) ‘and West Godavan & Knshna Districts Uinder nght main canai (174.00 Km} and
N generatrng of 960 MW of Power ln add:tron to wnga’mon benef:ts 80 TMC of water is
'proposed to be dlverted to Knshna River and suppiy of 23 44 TMC of drinking water tfo
-_.Vmakhapatnam IR o

The constructlon Polavaram PrOJect is taken up after obtamzng all the statutory

= '.clearances from the varlous mmlstrres of Government of lndia The envrronmen’ra! concerns

-3dur|ng the constructron forms the part of the Envrronmenral impact Assessmenr report and
- only “after cons;dermg aEJ such rmpact and tts mmgatron measures, ‘[he Ministry of
_'_-'Enwronment & Forest has granted cfearance to the prOJect on dt 25 10. 2005

Ail the en\nronmental safe guards are bemg :mplemented at srte while deing the earth
| work excavatlon as well as’ dumpmg of . excavated soris The dumprng yards are common
'features of any constructlon prOJect whrch itself i is a standard practlce of mammszsng poliution.

-'Adequate arrangements i.e wettmg of Roads are made to avosd dust po!lutron

The: status of comphance wnth the condrtrons specrﬂed in the ‘clearances Le., Air

Quahty Momtormg Test Reports Norse Level and Water Quailty Tests Reports have to be

'_'submitted to- the Mmistry of En\nronment and Forests Govemment of india and APPCB,
":Vijayawada ' ' S B

In this ™ context Executlve Engrneer (FAC) P, ] PHW Dlvn E\lo {fl, Polavaram
approached CSIR NEERI- Hyderabad Zonai Centre to take up the Envnronmenta Quality
' :'Monltonng in and near PoEavaram dumpzng srte to know the actuai scenarro at this location

. and to suggest any m:trgatwe measures if requsred

_ ‘Based on the technical discusswns and SIte vrsat by CSiR NEERE screntasrs and the
: rnforma’uon provaded by Executrve Engrneer (FAC) P PHW Drvn No» E§i “Polavaram, an
¥ environmental. monrtonng and assessment study wrto prehmrnary study on ambient air

- quailty is proposed wrth the folfowrng objectives and scope of Work

'_ :- 2.0 Objectsves

* - To monitor ambient air quallty (AAQ) at appropriate -!ocaticns'--sdrr'o_snding'Polavaram
“dumping site during May 2019 LT e e o

u G
(]







3.0 Scope of Work -

- The momtonng of amblent air qua!tty (AAQ) at’ appropnate locations surrounding
Po!avaram dumping site was camed out durrng May 2019 The scope “of the work is as given
below; S a C

identrflcatzon of momtonng !ocattons fer air- potlutants sampl ng based on local
meteorology, land cover/topography and ether avaf]abte :nformatlen/charts

s Five ambient zir quatsty (AAQ) momtonng stations will be estabiashed and 24 h

sample collection wnH be done for the foltownng parameters Particulate Matter (size

_less than 10 um or PMyg), Particulate - Matter (size less than 2.5 pm or PMa 53,

- Sulphur dioxide (802) Nitrogen dioxide (NO;), Ozong" (O3),-Carbon monoxide (CO),

-Ammonia (NH;), Benzene, Particulate metals like: lead (Pb), Arsenlc (As) and Nickel

. (Ni) and particulate associated Benzo- -alpha-pyrene (BaP), as per National Amibient

A Quality Standards : (NAAQS) Cnteraa by Central F’ollutren Control Board (CPCR),
- New Delhi.

e ~ Collection  of hour!y meteorologtcaf data: compnsing and speed wind direction,
- temperature, relative humidity, ¢cloud " cover,- -solar snsoiatron -and rainfall (from
- -secondary data sources or from nearest IMD station)

4.0 - _ Amb:ent Alr Quallty Study

41 Desngn of Ambnent AIE‘ Qualaty Monltormg Network
The studres on air enwronment consist of assessment of exrstrng status of ambient
air quality and cotlect;on of meteoro!ogzcal datato deltneate the basehne status of the region.
‘Represeritative sélection of sampltng locations is pnmanty gurded hy the ‘topography and
micro- meteorotogy of the reglon A method;caily desrgned amb:ent air ‘quality monitoring
network covering 5 sampling Jocatlons Was desrgned w1th|n the 5 krn study -area with

dumpmg yard as centre.

“The ambtent air quahty status |n the study area dunng May 2019 (summer season)
is carned out by selectlng 5 locatlons usmg network desagn crstena and monitoring was
carried out as per CPCB gurdellnes The sampting iocatlons Were presented i Table 1. The

focations of air quahty monltorlng in the study area are shown m F:g 't

‘42 Mlcrometeorology _

I\/!eteorotogacaf data of Wmd speed wmd directlon temperature and relative humidity
“were collected from nearest Meteoro!ogrcat Statton (Nldadavosu WG Dist., AP} from
Cltmato!oglcal Tables of India Meteorologlcal Department The predomanant winds are from
'S, SW Se and W dlrectlons The wind speed has beén observed iri the range of 0.5 - 5.0
'mis.. Ambient temperature vaned between 26 7 = 38 5°C dunng May, while the relative

.humidrty was observed in the range of 53 74%.
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43  Ambient Air Quality Status

Five Ambient Air Quality (AAQ) monrtonng statlons were establrshed on 24 hrly basis
sample ‘collection for- Particulate Matter (snze less than 10 um or PMy).- Particulate Matter
(size less than 2.5 ym or F’lVlz 5), Sulphur d|o><|de (SOz) ‘Oxides of Nltrogen (l\le) Hydrogen
Sulphide (st) and ‘Ammonia (NH3) Ozone (03) and Carbon: E\/ionoxede (CO) on 1 hrly basis
& Benzene and Volatile: Organlc Carborig’ (VOCs) as spot concentratrons were monitored,
The techn[ques/methods used for monitonng and analysrs of air’ quallty parameters are given
in Table 2. The data collected was subjected to stat;stlcat analysrs like minimum, maximum,

. -avérage and standard devaat:on The observed amb:ent air qual:ty data within the study area

is given in Tables 3 “The pararneters were analyzed followrng standard methods and

S concentration levels were compared with Nat[onal Ambtent Air Quallty Standards {NAAQS)

-prescribed by Central Pollutlon Control Board (Annexure ). Status ot rnd;vrduat parameter is

descnbed inthe fotlowmg sectlons '

i 45.3ﬁ1'- - Pa'rtic’:'u'late'llllatter" PEES

' The 24hourly msmmum maxrmum values and average F’i‘v’im and Pl\/Ezgconcentratlens
::at all the samplrng [ocatlons are’ gzven in Table 3. From 'E'able 3 it is observed that the
: average PMW and Pl\/I25 concentrattons vaned between 110 “164" ug/m and 52 - 101 pg/m

L 5respectsvely w1thln the study area and found that the: average Pl\llw and PMQS concentrations
are exceedlng the NAAQS (PMw - 100 pg/m PM25'~ 60 ug/m ¥ at all ambient air quality

- tocatlons except at Tnvem Ofﬂce and PoE:ce Check Post w rto Pi\/lzs values The higher

' ."'values of particulate matter (Pl\flm and: PlVlg 5} in terms of maximum. ‘concentrations in the
. -'study area may be due to the ongorng dumpsng by trucks ‘and unpaved roads. Also the
: _nlgher values of partlculate matter may be due to dry atmospheric CO!’]dithl‘lS and moderate

o strong wunds in the area :
432 Gaseous Polluta‘nts e
Sulfur d:ox:de and 0xndes of Nltrogen

_ The average concentrat:ons of SOZ and NOX are found to be varylng within the
' _range of 2-4 yg/m and 5 - 6 ug/m respect:vely Withln the study area (Tabte 3) and the
levels of of SOZ and NOX were observed well below NAAQS (80 pg/m N

T Ammonla :

Atmosphenc ammon;a NHg) ;s a pollutant Whlch is haghly soluble in water, its major
_ 'srnk in the atmosphere is by ‘wet deposrtfon The resndence t:me of ammonia in the lower
'_ level of the atmosphere is a few hours; though in the calm’ envrronment it may exist for
. weeks. Ammonia is the- major base present in the atmosphere and is therefore important in

‘neutralizing amdlc__speCIes such as SO, H2804,__HN03 and .__l_-tCi..To assess the levels of

4







ammonia in air, samples were collected by passing air through absorbing media and analyze
by wet chemical method. The average concentrations of NH; 'are'fouhd to be varying within
the range of 27 - 41 ug/m® within the study area (Table 3y and these values are well within
the NAAQS (400 pg/m®). s '

Ozone _ _

QOzone (Os) is a secondary air pollutant formed by photochemlcal reactions involving
NOx and VOCs mainly hydrocarbons In the presence of solar radiation; nitregen dioxide
(NOZ) dissociates to form’ nltrlc oxide (NO) andan’ oxygen atom (O). O is then formed by O,
'reactmg with the oxygen atom (O} However when hydrocarbons are present, NO is

o converted 1o NOQ, thus Ieavsng lrttle NOx to react with 03 Thrs reaction leads to a build- -up of

'__'03 in the atmosphere. ‘Sources of NOQ and VOCs are pnmanly anthropogemc generally

- produced dunng combustron processes from automoblle emlssrons and industrial activities.

To: assess the levels of ozone in arr samples were collec’ted by passing air through
_absorblng media- durlng day time (1000 1800 h) assumrng ozone production occurs in the
presence of solar radiation; NOx and VOCs. The samples were analyzed by wet chemical
- method. The' average concentratrons of 03 are found to' be varymg within the range of 6 - 43
pg/m?® respectsveiy wrthm the study area (Table 3) which were below the NAAQS (1 h avg.
180 pg/m®). . - : ' ' '
Carbon Mono'xide’(C'O')‘ | |

_ Carbon monoxide is ‘a colorless and odourless gas lt is formed when substances

: contammg carbon are burned with an msufﬂcrent supply of air. The combustion of fuels such
as petrol, gas, coal and wood generate carbon monoxide. Gas and Wood used for cooking and
~“heating ini appl:ances like stoves and barbecues add 1o stich- emrssrons Aparﬁ from it, motor
~ vehicles ‘are also one of the maln sources of carbon monox:de pollutron in“urban and sub-
“urban environment. ' I L :

' Th‘e-Concen’rraiions 'ofCO measured as 1 hrly a\kera‘ges are found to be ranging from
) 019 t0°0.22" mg/m® rn the ‘study area (Table 3) and ‘the- values are found to be less than
“NAAQS (1 hr. avg. 4 mg/m )

“Benzene - _ _ _
| The spot concentratrons of Benzene are observed to ‘e loelow -detectable limt
' -(BDL) within the study area and are well Wlthll’l NAAQS (Tab!e 3).
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‘Table 1 Details of AAQ Sampling 'i__'océtion's_fdu‘éihg May 2019

. Latitude L

Benzene

Sr. No Sampling Loéation : Longitude
1. Arrigation Quarter - NA7*1E OQ"]” . Es1"3g 291"
2. BC Colony - N '1_7°1_5‘ .'06_4“ E 81738 23.3"
3. | Triveni Office | L ONM7ME'207 - E81°31 104"
4. | Police Check Post . .- N 17°15' 24", E 81°38' 55.5"
5 lowe CUN17M15'05.2" | E 81°38' 49"
[ Table 2 Techmques Used for Amblent Aar Qua ity Monltonng
._Sr'.' No.. : Parameter - S _ | Monltormg Techmque
| 1 o Partsculate Matter size <10 . - Grav:metrrc
© | microns or PMe R _
.2.'. : 'Partlcuiate Ma‘tter size Iess - G_ravimetridt:
L than 2. 5 mtcrons or PMz 5 :
_ 3 - Sulphur Dioxade (SOQ) EPA Improved West and Geake l\ffethod
) I_ 4, | . ” Ox:des of Nttrogen (NOX) ; -Modafsed Jacobs-Hcechhetser Method
5 Ammoma (NHs) ' Ness!ers Method o
- B. -Ozone (Os) _ UV Photometrzc method
7 o .Carbon monbx;de (CO) :’Qu_est CO monitor . .
.8 | ' : . Benzene Analyzer - -
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 Table 3 Ambient Air Quality during May 2019 -

Location

Name

PMyg -

NHy

O

CoO

Benzene

ug/m’®

pg/m®

pgim®

3

. _..._pg[m R

pg/m’

ugfm3

mgfm®

pgim’

24 hr

24'hr

24 hr

24 hr

24 hr

~ 4hr

1 hr

Spot

Irrigation

134312
(121-143);

101424
(77-125)

44
(2-8)

B2
e

| 30%16 -
| (1848)

- B2
- (4-8)

0.21

BDL

‘'BC Colony |

~88+15

(74105),

5546

(4263)

.;412._
(2-5)

___Stf_..
B G o)

41419

(27-54)

3249

(25-38)

0.20

BDL

Triveni

| t1o4a
| (47-162)

54%10
. {44-68)

3x2
@5

TS

27510
(1sar)

24430
{(2-78)

0.22

BDL

| Police Check | -

Post

16417 -
.145178.;

B2a5
- (46-58) -

C4za
(29

565%;.

30£24
{(15:58) .

4317
(2353}

0.21

BDL

._cvvc*

160218 .

(147- 173}

6145

f(58;65)_;

_ 2+0-;
o(22)

:. 50 .
{5-5)

31+3

(29-34)

26-8

(21-32)

0.19

8DL

lNAAds'

100

.60

|.:80

80

| 400 .

2480

4

Note The 24 hrly average concentratlons ‘of pamcuiate matter and gaseeus pcllutants are reported

' as Avg. = 8. D (Mlmmum - Maximum) -

BDL Beiow Detectable Ltm:t L

<7 o







Annexure «

" ‘National Ambient Air Qualaty Standards 2009

S. No. | Poliutant Time _ _Concentratuon in Ambaent Aldr
Weighted " | Industrial, Ecologically . - .| Methods of Measurement
Average | Resideritial,- Sensitive Area -
Rural ahd other | {riotified by
| Area - Central .
-l ' : Government)
1 2) 3 4) 8 =) 3)]
1. Sulphur D:oxnde (503}, | Annual* 50 20 -improved west and Gaeke
ug/m® e S o _
24 Hours ™ " 80 80 " | -Ultraviolet fluorescence
2. Nttrogen Dlox:de Annual o 40 30 . -Madified Jacob & Hochheiser
{NOx), yg/im® e - S (Na-Arsenite)
_ | 24 Hours™ . 80 80 ~Chemiluminescence
3. | Particulate Matter_(saz'é" Annual * 60 80 “Gravimetic
| less than 130 pm) or e . .
T PM / P T
foHgm 24 Hours = - - 100 100 -TOEM
S L " S N -Beta attenuation
4, Particulate Matter (Size .| Annual * 40 40 ~Gravimetric
Iessthan25um)or_ o S o
P\ m* RS I R S ;
25H9 24 Hotirs ** 86 B0 -TOEM
_ e S Ty R ‘Beta attenuation
5. | Ozone (O3) pg/m” 8 hours ** 100 100 - | -UV photometric
o 1 hour - . 180 180 :
' -Chemiluminescence
TR - Ll el S o e < Chemical method
5. Lead (Pb) pg/im° Annual * ~0.50 0.50 | -AAS/ICP method after
St : o T .| sampling on EPM 2000 or
e R | . - | eguivalent filter paper
_ | 24 Hourg ™ - - 1.00° S0 ‘| c-ED-XRF using Teflon filter
7. Carbon Monoxme (CO) ‘| 8 hours ** 02 Q2 -Non Dispersive Infrared
mg/m® R SR S | Speciroscopy
_ | thour* U 04 B R
8. T Ammonia (.NHa) ug/m® Annual*' : 100 - 100 ' —Chefﬁiiumin‘escence
: ' S 24 Hours wx 400 400 . | -Indophenal blue method
9, Benzene (C4Ha) pg/m® Annual * ' 05 ' -~05 -Géé chrematography based
. S L : continuous analyzer
M'Adsorption and Desorption
} - e R Ca . | followed by GC analysis
10. Benzo Pyrene (BaP) - | Annual* - 01 01 -Solvent extraction followed
particulate phase on[y : S ' .| by HPLC/GC analysis
ng/m” - .o 1. o S
11. _ Arsemc(As) ng/m Anntat * .08 .06 -AAS/ICP method after
sampling ori EPM 2000 or
. : _ o IR L equivalent filter paper
12. Néckei(NE} ng/md | Annual * 20 .20 -AAS/ICP method after
' : B '|-sampling on EPM 2000 or
‘eqiiivalent filter paper

*

Annual anthmetlc mean of mmlmurn ‘104 measurements ina year taken tw:ce a week 24 hourly at uniform intervals

** 24 hourly or 8 hourly of 01 houriy monitored vafues as apphcable shall be compl!ed with 98% of the time in a year. 2%
ofthe time they may exceed the limits but not on two consecutive _days of monitoring

w.

E







‘Recognized by MoEF & e, Gol: ‘Valid upto January, 2022

Project. |

S Month |
* Location -
- Station Code

TAAQO1

"t Polavaram Project
P June-2019
t Mnolalanka Smi Dump Yami

 AKO REPORT

DATE

PM6

{slg/ m]

- fag/mE]

503

Cpgfmd] )

N0,
qug/m3]

03.06.10

72

24

S I

115

04.06.19 -

T

31

10.1

127

- 10.06.19

64

20 .

| 110

11.8

-11.06.19

76

o7

L1315

12.9

) 17.06.19 S
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doundary description of Eca-sensitive Zore of Papikonda
Nationalpark in West Godawari District.

[
=

Station "A” to “B™:The boundary line runs from “A" at  River Godawari bank on Nationalpark
boundary  with coordinates Long 81.608% Lat 17.231297 in Scuthern direction along the
Nationalpark boundary along eastern boundary of Polavaram RF upto Station “B* with coordinates
lLong 81.62569 Lat 17.28673.

Station “B” to “C” The line runs from Station “g” along the scuthern boundary of Polavaram RF upto
Station “C",where Kunkala RF starts with coordinates long 81.55307 Lat 17.25925.

Station”C” to “D” The line runs along west and eastern boundary of Kunkaia RF upto Station “D”
where Kopalli RF starts, with coordinates Long 81.50785 Lat 17.240032.

Statien “0” to “E” The line runs slong the southern boundary of Kavvada RF upto Station “€” where
Kapalli RF starts, with coordinates Long 81.44749 Lat 17.27297.

Station “E” to “F” The line runs ajong the southern boundary of Kopalli RF upto Station "' wiere
Nagavaram Mutia Block starts with coordinates Long 81.37667 Lat 17.26706G.

Station F* to “G” The line runs aiong the southern boundary of Nagavaram Mutia Block and touches
the 5-kms zone ling on the Khammam , West Godawari boundary at Station “G” with coordinates
Long 81.29341 Lat 17.32901.

]
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Conservator of Forests, l ’j,r_\_g Distric gCtor,

Rajahmundry Circle. West Godavari, £

Rajahmundry
&%3\/ //_
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Division~l Forest Officer
Blurw Division, Eluru.
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DRAFT NOTIFICATION OF E{:O—SENSM‘VE
ZONE OF PAPIKONDA NATIONAL PARK,
WEST GODAVARI DISTRICT.

AND WHEREAS, the Papikonda Nationai Park is located in 3 revenue Districts ie.,
Zast Godavari, West Godavari and Khammam and the River Godavari passes
through ali the Districts along Papi hilis in the Eastern ghats. Forty nine {49
villages are falling inside the National Park. Among which 26 villzges are going

to submerge due to construction of the Indira Sagar (Polavaram) project,

AND WHEREAS, due to submergence of certain areas and as per the instructions
of the Central Empowered Committee, additional adjacent areas which are free
from habitations have been annexed to the Papikonda Wildlife Sanctuary and
declared as Papikonda National Park as per subsection (4) of section 35 of
Wildlife Protection Act, 1972 vide G.0.Ms.No. 144 EFS &T (For.1I}) department dt.

4.11.08 with an area of 1012.858 sg km covered by 4 territorial divisions as
detailed below.

The Forest Division wise areas included In the National Barl are as
follows:

[ SI.No. District Division. Area in Sg.kms.
I East Godavari Kakinada 310.621

[ 2 | West Godavari | Eluru 261.828

3 | Khammam Paloncha 163.824 Il
{4 [ Khammam Bhadrachalam south 276.585 1
‘\ | Total : 1012.858 |

WHEREAS, Papikonda National Park, named after the famous hili range of
Papi hills of Eastern ghats is situated in dense forests containing luxuriant
vegetation of dry deciduous to semi moist deciduous forests. The area is mostly
inaccessible with high slopes, valleys and higher rainfali. It contains valuable
and varied flora and fauna including carnivores and herbivores: The area plays a
key role with high precipitation and consequent origin of various small streams
and rivulets which drain and enrich the perennial River Godavari. The iuxuriant
forest vegetation, varied fauna, high rain fali and undulating steep hill slopes
with a number of hill streams makes the area a typical, ecoiogical, faunal, floral

geomorphologic zone worth protecting and preserving.

i

e






Previously an area of 590.68 sqgkm was declared as Papikonda Wildlife
Sanctuary under Sec, 264 of Wildlife Protection: Act, 1972 vide G,0.Ms.No.S6
EFS&T (For. 1II) Deptf[ﬁ?-?-w% and was published in the State Gazette,
Part-I, Extraordinary no. 348, Dt: 27-7-1908,

AND WHEREAS, The Government of Andhra Pradesh proposed to
construct Indira Sagar Project across the river Godavari near Polavaram. After
the construction of the Indira Sagar Project, many of the areas on either side of
Godavari river which are hither to free ranging sites for wild animals wiit be
submerged under water, _

Accordingly an extent of 148.38 ha. Reserve Forest arez and 1553,.00
ha Non-Forest area from Papikonda Wiidlife Sanctuary will be submerged in the
proposed Indira Sagar Project.

AND WHERE AS the National Board for Wildlife has taken decision for declaration
of Eco-Sensitive Zones around Nationa! Parks and Wwildlife Sanctuaries. The
Government of Andhra Pradesh have issued instructions to identify Eco-Sensitive
Zones around the Protected Areas in consultation with the [ine departments
under the chairmanship of cencerned District Collectors keeping in view of the
safety, security of the wildlife in its natural environment within the National Park
and the livelihood opportunities of the tribals and others, and other development
activities outside vide G.0.Ms.No. 11747/F0r-11(2)/2006, EFS&T (For-III) Dept,
dt. 13.3.2012, Accordingly a meeting was convened by the Collector & District
Magistrate, West Godavar'i, Eluru,  The District level meetings have been
conducted on 21.01.2013, and 28.01.2013. Required maps and guidelines for
notification procedure have been suppiied to the line departments in soft & hard
copies and discussed the issues in detail. Certain departments have submitted
* proposals. The line departments and industrial units have been informed that
Quarrying, feliing of trees, discharge of effluent, disposal of *salid waste_are
bgn_n_giand construction activities, Tourism, Ground watar usage, use of plastic
and sound pollution would be regulated. The proposals have been called for from

the line departments in West Godavari District under the Chairmanship of

Collector, West Godavari district in respect of Papikonda National park with 0 te
12km zonation, which is flexible and area specific.







- AND WHEREAS it was discussed in detall about the activities which are to be
permitted or requlated or prohibited keeping in view of the impertance of wildlife
as well as the livelihood rights of the locals and it was cecided that, some

activities will be permitted, some activities wili be regulated while some activities
will be prohibited as given in the Table No. I.

1. All the parts of the Eco-sensitive zone are miostly, notified Forests, village
settlements and agricultural fields.

2. These agricultural lands are patta lands and ROFR titles in general and are
legally enjoyed by the occcupants.

o 3. The main agricultural crop is Paddy, Cashew, Rubber and podu cultivation by
ki the adjacent tribat villagers.

L 4. Livelihood activities of the villagers in and around the Eco- sensitive Zone
! will not be affected as there are no restrictions for the ongeing activity like
NTFP collections in the Forest areas and agricuitural practices, other
traditional livelihood activities in the Revenue lands and Forest lands.

AND HENCE, a draft notification proposals to approve under sub-sectien (1) and

clauses (v) and (xiv) of sub-section (2) of section 3 of the Environment
(Protection)

Act, 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment

(Protection) Rules, 1986 is now submitted.

AND HENCE all objections and suggestions if any will be received in the process
of issue of final notification.

AND HENCE the boundaries of the Papikonda National park all around for which
Eco-Sensitive zone has to be declared is as given below. The Notification shall
come into force with effect from the daté of Publication of this Notification in the
Andhra Pradesh Gazette.

2.Boundaries of Eco-Sensitive Zone:-

Station “A” to “B":The boundary line runs from "A” at  River Godavarl
bank on National park boundary with coordinates Long 81.6099 Lat
17.31297 in Southern direction along the National park boundary along
eastern boundary of Polavaram RF unto Station “B” with coordinates Long
81.62569 Lat 17.28673.

s
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~'Station “B” to “C” The line runs from Station “B” along the southern
boundeary of Polavaram RF upte Station “C”, where Kunkala RF starts with
coordinates Long 81.55307 Lat 17.25925.

Station”C” to “D” The line runs along west and eastern boundary of
Kunkala RF upto Station “D” where Kovvada RF starts, with coordinates
Long 81.50786 Lat 17.24003.

Station "D” to “E” The line runs along the southern boundary of Kopalli

RF upto Station "E” where Kopaili RF starts, with coordinates long
81.44749 Lat 17.27297.

Station “E” to “F” The line runs along the southern boundary of Kopalli
RF upto Station “F”  where Nagavaram Mutta Block starts with
coordinates Long 81.37667 Lat 17.26706.

Station F” to “G” The line runs along the southern boundary of
Nagavaram Mutta Block and touches the 5 kms zone line on the

Long 81.29341 Lat 17.32901.

The notification shall come into force with effect from the date of pulblication of

this notification approved by the Ministry of Envircnment and Forests,
Government of India.

3. Zonal Master Plan for the Eco-sensitive Zone :-

(1} A Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the
State Government within a period of one year from the date of publication
of this notification in the Official Gazette and approved by the Ministry of
Environment and Forests, Government of India.

(2) The Zonal Master Plan shall be prepared with the involvement of all
concerned State Depariment of Environment, Forest, Tribal Welfare,
Tourism, , Irrigation, Roads & Buildings, Panchayat Raj, Revenue, AP.
State Pollution Control Board, Industries, Agricuiture and APTRANSCQ for
integrating environmental and ecelogical considerations inte it.

(3) The Zonal Master Plan shail provide for restoration of denuded areas,
conservation of existing water bodies, management of catchment argas,
watershed management, groundwater management, scil and moisture
conservation, needs of local community and such other aspects of the
ecology and environment that need attention.

{4) The Zonal Master Plan shall demarcate all the existing and proposed
village settlements, types and kind of forests, agricultural areas, fertile
Lands, green areas, horticultura! areas, orchards, lakes and other water
bodies, Eco-tourism areas, roads, drinking water facitities etc.
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(8)

(9)

(10)

(11)

(12)

It shall exempt all canals , drainage works, roads and electrical lines.,

No change of land use from green uses such as orchards, horticulture
area, agricultural area and others like places to non-green uses shall be
permitted in the Zonal Master Plan, new formaticn of roads and bridges
infrastructure, construction of public utllity or community buildings without
the prior approval of the state Government. Conversion of agricultural
fands may be permitted to meet the residential needs of the existing local
residents together with natural growth of the existing local populations.

The planned Rural infrastructure propoesed in the develocpment plans shall
be approved by the State Government for the respective coniroliad arsas.

The Zonal Master Plan shall be a reference document for the State Level
Monitoring Committee for any decision to be taken by them including
consideration for relaxation.

The Zonal Master Plan shall indicate measures and lay down stipulations
for regulation of traffic.

Pending the preparation of the Zonal Master Pian for Eco-sensitive Zone
and approval there of by the Ministry of Environment and Forests, all new
constructions shall be allowed only after the proposals are scrutinized and
aporoved by the Monitoring Committee as referred in paragraph 5.

There shall be no considerable reduction in Forest area, Green area and
Agricuitural area.

The State Government shail prescribe additional measures, if necessary in
furtherance of the objectives and for giving effect to the provisions of this
notification.

4. Reqguiated or restrictive activities in the Eco-sensitive Zone :-

The following activities in the Eco-sensitive Zone shall be regulated in the

manner provided herein namely :-

{a) Industrial Units

(1)
(i)

No establishment of new wood based industry within Eco- sensitive Zone

No establishment of any new poliuting or high polluting industry within
Eco- sensitive Zone

{b) Construction Activities b

No construction of any kind shail be aliowed for commercial activity except
for Eco-tourism

The construction of any building more than three stories (twenty five festl)
shall not be allowed in the area.

The laying of new high tension transmission wires shall be reguiated.
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~{¢)} Quarrying and Mining :-
(i} Mining and Quarrying shall not be allowed .:
{d} Trees :-

Felling of trees on forest land shall be subject to the approved management plan
by the Central Government or an authority nominated for that purpose.

{e} Water :-

(i} Extraction of ground water shall be permitted only for the bona-fide
agricultural and domestic consumption of the occupier of the plots and Rural
water supply requirements.

(il No sale of ground water shall be permitted except with the prior approval of
the State Ground Water Department.

(i) All steps shall be taken to prevent contamination or poliution of water inciuding
from agriculture,

{f) Noise Pollution :-

The Environment Department or, the Government of Andhra Pradesh shall be
the authority to drawn up guidelines and regulations for the controi of noise in
the Eco-sensitive zone,

{g) Discharge of effluents :-

(i) No untreated or industrial effluent shall be permitted to be discharged into
any water body within the Eco-sensitive Zone.

(i) Treated effluent must meet the provisions of the Water (Prevention ana
Control of Pollution) Act, 1974 (6 of 1974).

{h) Solid Wastes :-

(i} The solid waste disposal shall be carried out as per the provisions of the
Municipal Solid Waste (Management and Handling) Rules, 2000 issued by
the Central Government vide notification number S.0. No. 90% (E) dated
the 25™ September, 2000 as amended from time to time.

(i} The local authorities shail draw up plans for the segregation of solid wastes
into biodegradable and non-biodegradable components, and act
accordingly.

(i) The biodegradable material may be recycled preferably through
composting or vermiculture. :







{iv)

The inorganic material may be disposed in an experimentally acceptable
manner at the site identified outside the Eco-sensitive Zone, No burning

or incrimination of solid wastes shall be permitted in the Fco-sensitive
zones,

+ 5. Monitoring Committee :-

(1

(i)

(v}

In exercise the powers conferred by sub-section (3) of section 3 of the
Environment (Protection) Act, 1986 (28 of 1986), the Central Government
hereby constitutes a committee to be called the Monitoring Committee to
monitor the compliance with the provisions of this notification.

The Monitoring committee referred to in sub-paragraph (1), shall consist of not

more than ten members so as to represent the following, namely :

(a) District Collector, West Godavari Ristrict, Elury - Chairman.

(b) A representative of the Ministry of Environment and Forests, Government
of India - Member.

(c) OCne representative of Non-governmentai Organizations working in the field
of Environment - Member. _

(d) Environmental Engineer, Eluru A.P. State Pollution Control Board -~
Member.

(e) Project Officer, ITDA, K.R.Puram - Member.

(f)  District Wildlife Warden , West Godavari /District  Forest Officer (T),Sluru
West Godavari District - Member secretary.

(g) Divisional Forest Officer, Wildlife Management, Rajahmundry - member.

(h)  Superintending Engineer, R&B, Eluru.

{i)  Assistant Director, Mines and Geolegy, Eluru.

(i) Joint Director, Agriculture, West Godavari District, Eluru,

(k)  District Tourism Officer, West Godavari District [Elury,

(1) General Manager, District Industries Centre, Eluru.

The powers and functions of the Monitoring committee shall be rastricted to the
monitoring of the compliance of the provisions of this notification oniy.

In case of activities reqguiring prior permission or environmental clearance, such
activities shall be referred to the State Level Environment Impact Assessment
Authority constituted vide notification of the Government of India in the Ministry
of Environment & Forests number S.0. 1533 (E) dated September 14the, 2006,
which shall be the competent Authority for grant of such clearancas as per the
provisions of the said notification.

The Monitoring Committee may also invite representatives or experts from the
concerned Departments or associations to assist in its deliberations depending
on the requirements on issue to issue basis.

The Chairman or Member Secretary, as the case may be of the Monitoring
Committee shall be competent to file complaints under section 19 of the

Environment (Protection) Act, 1986 for non-cempliance of the provisions of this
notification.
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= (vii) The Monitoring Committee shall submit its annual action taken reports by the
31% March of every year to the Ministry of Ervironment and Forests.

{(viii) The Ministry of Environment & Forests shall give directions, from time to time,

to the Monitoring Committee for effective discharge of the functions of the
Monitoring Committee.

Yours faithfully. .
w;lf:f’"'\\\”/\@

Divisional Forest Officer,
Eluryu Division, Eluru.







Table No. 1

Activities which are Permitted / Reaulated / Prohibited in the

Eco-Sensitive Zone of Papikonda National Park.

|Nol‘ Activity Permitted | Regulated | Prohibited | Remarks

I

1. | Ongoing agriculture and }
horticulture practices by local Yes l -- --

communities

2. | Organic farming

To be i
sncourage

|
-
|

Yes -- -

3. | Rain Water harvesting

|

o

Tobe |
encouraged |

To be
gncouraged |
|

Yes -- --

4. | Use of renewable energy sources Ves _ .

| 5. | Fishing Yes -- -
6. | Establishment of Hotels and

Resorts

7. | Sign boards & hoardings -- Yes --

8, | Felling of trees -- Yes --

9

1

-
-- Yes -- -- |

Erection of New _electrical lines -- Yes --

0. | Use of expiosives for v
‘ . -~ es | --
| developmental activities |
11, | Movement of vehicular traffic at '
i night fime. : ‘
{12. Widening of roads and formation
| of roads
| 73, [ Improvement of existing roads Yes
14. | Use of polythene bags by
shopkeepers
5. | Commercial Mining and guarrying --
&. | Setting of sawmills --
7. | Setting of industries causing
pollution (Water Air,Soil,Noise --
etc)
Commercial use of Firewood --
Establishment of major
hydroeiectric projects
Discharge of effluents and solid
waste in naturai water bodies or --
terrestrial area
{21. [Use or production of any
l hazardous substances

- \ ves
-- Yes

i
1
-y
(D
ur
1
1

]

%

|

|

l

\

|

|

l

|

-- Yes == |
-
\

=
O\

aJ
[ ]

i \ Yes

e — T

-- 1 Yes
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District Forest Officer,
Eluru Division, Eluru.
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Item No.07 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 857/2018
(M.A. No. 1624 /2018)

Dr. Pentapati Pulla Rao Applicant(s)

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 10.05.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): Mr. Sravan Kumar, Advocate
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ORDER
1. Issue for consideration is the remedial steps against violation of
environmental norms in the course of construction of the Indira

Sagar Polavaram Multipurpose Project in Andhra Pradesh.

2. In the light of the allegations of the applicant, vide order dated
01.11.2018, this Tribunal constituted a four member Committee
comprising representatives of the Central Pollution Control
Board, Additional Principal Chief Conservator of Forests,

Andhra Pradesh Pollution Control Board and the District



Collector, to furnish a factual report on factual aspects in the

matter.

Report dated 29.12.2018 was considered by the Tribunal on

19.02.2019. Several deficiencies in the report are as follows:

“1. Observed disposal of muck without proper height,
levelling and gradient.

2. No vegetation / greenbelt have been made on the
dumps to stabilize and to prevent air pollution.

3. The Project Authority may re-look at the utilization
of 87 Acres acquired adjacent to the existing dumping
site (Moolalanka dump site).

4. The Project Authority shall immediately prepare an
action plan regarding feasibility of utilizing the
excavated material within the project area and the
feasibility of using the land already demarcated near
the '0' point.

5. Project Authority made the commitment and
assured before the Committee that henceforth i.e.
11.12.2018 onwards dumping of mucks will not be
done near the BC colony area. Copy of commitment is
annexed as Annexure - 'C'.

6. The project authority shall regularly carry cut air
quality monitoring in line with National Ambient Air
Quality Monitoring Programme and submit reports to
MOEF&CC/APPCB.

7. Strengthening of dumpsites with proper heights
and slopes along with vegetative cover may be
planned immediately in consultation with technical
experts.

8. The Committee has verified the restoration of roads

after development of cracks as reported in the project



approach road during the last monsoon season. The
report obtained from Central Design Organization,
Vijayawada, AP is annexed as Annexure - 'D'.

9. Adequate dust suppression measures like
providing water spraying may be arranged till good
vegetative cover attained. Similarly, water spraying
may be arranged for wetting the approach
roads/village roads etc. at the project areas and

nearby villages.”

This Tribunal directed the project proponent to take the
necessary remedial steps in the matter. @ The Committee
appointed by the Tribunal was required to furnish a verification
report. Report has now been furnished vide email dated
03.05.2019 by the Andhra Pradesh State Pollution Control
Board giving tabular chart of deficiencies found, action taken by
the project proponent and remarks of the Committee. The
Committee has found that several steps are still required to be
taken and indicated timelines which extend upto 30.06.2019
and required the project proponent to take further specified
actions. The project proponent may act accordingly and report

to the Committee.

The Committee may furnish further report on or before

31.07.2019.

List for further consideration on 27.08.20109.
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